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notification calling for tenders for the award
of contracts is pubhshed in important national
and local ncwspapers. A copy of the notifica-
tion is also displayed on the Notice Boards at
important stations on the concerned division
as well as in the Divisional Office. The existing
handling contractor is also advised regarding
issue of notification calling for tenders.

(¢) A complaint from M/s. Labour Supply
Agency, Howiah has been received stating that
incomplete tender form had been supplied to
them_in respect of award of parcel handling
conttact at- Kanpur Central. On enquiry the
complaint has been found to be not correct as
tender papers complete in all respects had

been supplied to M/s. Labour Supply Agency,
Howrah,

INVENT]ONS RECEIVED BY INVENTIONS PROMO-
’ TION BOARD

351, SHRI THILLAI VILLALAN: “Wiii
the Minister of INDUSTRIAL DEVELOP-

MENT | siteitfvs fasra wat be pleased
to state:

(a) what are the details of the inventions
which were received by the Tnventions Pro-
motion Board during the period 1969-70; and

(b) what are the details of the awards made
in this connection during the period?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-

MENT /giYenfns fasma daea § IqHET
(PROF. SIDDHESHWAR PRASAD): ()
and (b) The statement showing the details
of the inventions received by Inventions Pro-
motion Board during the period 1969-70 as
also a list of prize awards made by the Board
and a list of cases il which financial assistance
was sanctioned by the Board during this
period are attached. (See Appendix LXXVI,
Annexure No. 13 and 14).

SHARING OF SIRUVANI WATER BETWEEN
TamIL Napu aNnD Krrata

352. SHRI THILLAI VILLALAN: Will
the Minister of IRRIGATION AND POWER/

l fﬂ’mi T farqq HAT be pleased to state:

’ (a) whether the agrcement between Tamil
Nadu and Kerala rcgarding the sharing of
Siruvani water has been fully implemented;
and
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(b) if so, what arc the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER/
famrg #itv faq damm § gowE
(SHRI BAIJNATH KUREEL): (a)and (bi
At an inter-State meeting held in May, 1969
the Kerala and Tamil Nadu Governments
accepted in principle that a reservoir of suitable
capacity should be constructed on the Siru-
vani by the Government of Kerala, at the cost
of and in accordance with the designs and

| specifications of Tamil Nadu Government

to enable reliable drinking water supply. of
1.3 TMC to Coimbatore, and that constructlon
of the project might be proceeded with after
the details were worked out,

The Government of Kerala have reported
that the Government of Tamil Nadu had for-
warded a project report which was scrutinised
by Kerala and that the Government of Tamil

Nadi dré skpected to forward a reviséd estis
mate, plans etc, in the near future. The Govern-
ment of Kerala have further reported that a
draft of the agreement to be executed between
the two Governments is pending finalisation,
and that one meeting has already been held to
discuss the draft and that a further meeting has
to be held to discuss it further and finalise it.

The Kerala Government have also indicated
that the work on the project will be started
by them after the revised plans. estimates ete.
are , finalised - and the agreement- exectitd
betw»cn “the two Governn cnts,

SUBSTITUTION OF PAPER INSULATED CABLE BY
P. V. C,

353, SHRT THILLAI VILLALAN: Will
the Minister of INDUSTRIAL DEVELOP-

MENT /siYeitfirs fast@ ®at be pleased to
stite

(1) whether Government have under con-
sideration any proposal to substitute the use

of paper insulated cables by P.V.C. cablns
and

(b) if so, what  would be the ﬁnz,\géli‘él
effect in terms of foreign exchinge,,in.this
regard ? o

THE DEPUTY MINISTER IN THF
MINISTRY OF INDUSTRIAL DEVLELOP-

MENT /siyafis fasa w5@a § w1
(PROF. SIDDHESHWAR PRASAD): (a)
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Yes, Sir. P. I, L. C. Cables upto 11 K. V. are
to be substituted by PVC Power Cables.

(b) One kilometer of PILC Power Cables
would require, on average, 3.5 tons of lead
valued at Rs. 7,500 cif. depending upon the
sizes. On the other hand, import of PVC
Chemicals etc. would require only Rs. 1200 cif.
per kilometer of 11 KV PVC Cables. The
change-over from PILC to PVC would, there-
fore, save approximately Rs. 6300 of foreign
exchange per kilometer of 11 KV Power
Cables. The current approximate yearly re-
quirement of 11 KV Power Cables is of the
order of 3000 to 3500 Kilometers. The change-
over would effect foreign exchange saving of
approximately Rs. 2 crores per annum at the
current level of production,

DousLING oF KANPUR-LUckNOW LINE

354, SHRI M. ASAD MADANI: Will
the Minister of RAILWAYS/T® ®3T be
pleased to state:

(a) whether there is any proposal under
Government’s consideration for the doubling
of the railway line between Kanpur and
Lucknow; and

(b) if so, the time by when the proposal
is likey to be given effect to ?

THE DEPUTY MINISTER IN THE:

MINISTRY OF RAILWAYS/I8t §AT8HT §
FHET (SHRI MOHD. SHAFI QURESHI):
(a) No, Sir.

(b) Does not arise.
ISSUE OF TICKETS FOR RAJDHANI EXPRESS

355. SHRI M. ASAD MADANI: Will
the Minister of RAILWAYS/I® ®T be

pleased to state:

(a) whether there is any proposal under |
Government’s consideration to issue tickets for |

the Rajdhani Express at any station between
New Delhi and Howrah where it has got a
stoppage;

(b) whether it is a fact that Government
have now decided to halt the Rajdhani Ex-
press at Gaya; and

(©) if so, the time by when the proposal
is likely to be given effect to?

[RAJYA SABHA]
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS/R® HATOQ A

IqEET (SHRI MOHD. SHAFI QURESHI):
(a) No.
(b) No.,

(c) Does not arise,

DoUBLING OF GHAZIABAD-SAHARANPUR LINE

356. SHRI M. ASAD MADANI: Will
the Minister of RAILWAYS/ T8 3% be
pleased to state the details of the future pro-
gramme for the doubling of the railway line
on Ghaziabad-Saharanpur section of the
Northern Railway?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS/I® ®ATRQ §

IqHAT (SHRT MOHD. SHAFI QURESHI):
Engineering surveys for doubling the line bet-
ween (i) Ghaziabad and Meerut City and
(ii) Muzaffarnagar to Saharanpur were carried
out in 1965 and it was found that doubling was
not necessary. A traffic survey for the entire
section and Engineering survey for the re-
maining portion between Meerut City and
Muzaffarnagar are now in progress. After the
surveys are completed, doubling of the section
or any sub-section thereof, will be considered
if justified by traffic and financial considerations,

FLOOD INSURANCE SCHEME

357. DR. B. N. ANTANI:
SHRI M. K. MOHTA:

Will the Minister of IRRIGATION AND
POWER/fd=g #if< fqga #5t be pleased

to state:

(a) whether there is any proposal under
Government’s consideration to introduce a
universal and compulsory flood insurance
scheme to cover flood risks; and

(b) if so, what are the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER/
faag sx fama sxem W QoA

(SHRI BAIINATH KUREEL): (a) No
such proposal is under consideration at present

(b) Does not arise.



